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an interim order restraining the Gov-
ernment from proceeding further in
the case.

Investigations into certain other
alleged malpractices involving the
firm M|s, Jain Suddha Vanaspati are
also being made by the Custnms
authorities and the Central Bureau of
Investigation.

Survey of mineral resources in
Rajasthan

2130. SHRI SATISH AGARWAL:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether it is a fact that during
1978 and 1979 an extensive survey
was undertaken to find out the mine-
ral resources in Rajasthan;

(b) if so, whether the results of the
survey have since been finalised; and

(c) whether it is a fact that copper
reserves have been traced as a result
of the agbove survey and if so, the
names of the places where these have
heen found and the names of the other
mineral resources located as a result
of the above survey?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES; AND STEEL
& MINES (SHRI PRANAB MUKHER-
JEE): (a) During 1978 and 1979,
Geological Survey of India and State
Department of Mines and Geology
continued to carry out exploration for
minerals in different parts of Rajas-
than.

(b) Results of some of the survey
projects have been finalised.

(¢) As a result of the investigations
wcarried out reserves of copper ore
estimated are 3.5 million fonnes with
1.6 per cent copper in Basantgarh in
Sirohi district; and 1 million tonne
with 1 per cent copper in Padarki-pal
in Dungarpur district. Significant re-
sults were also achieved in the in-
vestigation for copper in diffcrent
areag in Jhunjhunu, Sikar, Chittor-
garh and Jaipur districts.
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Others minerals locatedq during the
surveys include barytes in Relpatlia,
Udaipur district, bentonite in Barmer
and Jhalawar districts; zinc-lead ore
in Agucha in Bhilwara district, lime-
stone in Sawaimadhopur distriet and
tin and tungsten ore in Sirohi district.
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Deposity in Nationalised Banks

2132. SHRI K. MALLANNA: Will
the Minister of FINANCE be pleased
to state:

(a) what are the details regarding
the deposits received in different na-
tionalised banks, State-wise, during
the year 1978-79; and

(b) the amount each bank paid as
loans to farmers and private sector
entrepreneurs during the same period,
State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JAGANNATH PAHADIA): (a) and
(b) Available data relating to end-
December 1978 are set out in the
gtatement laid on the Table of the
House. [Placed in Library. See No.
LT-781/80].

Although in a broad sense the term
‘private sector entrepreneurs’ covers
all economic ventures in the private
sector, it is presumed that the re-
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ference in the Question is to Small

Scale Industry.

Loss suffered by Banks as a resalt

of Dacoities and Robberies in Nation-
aliseg Banks

2133. SHRI CHHITUBHAI GAMIT:
Will the Minister of FINANCE be

. pleased to state:

(a) what ig the tota] loss suffered
by the banks as a sequel to the inci-
dences of dacoities and robberies
which took place in different nationa-
lised bankg in the country since 31st
May, 1979;

(b) the number of persons arrested
and convicted and the amount reco-
vered so Iar; and

(c) the security measures banks
have taken or propose to take against
dacoities and robberies?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JAGANNATH PAHADIA): (a) and
(b) Information to the extent possi-
ble is being collected and will be laid
on the Table of the House.

(c) While Government takes a ser-
ious view of the occurrence of bank
robberies, it expects the State Gov-
ernments to take apropriate measures
to ensure that such robberies are pre-
vented or when they occur to ensure
that effective steps are taken to bring
the guilty to book. All the banks
have their own internal security
arrangements which are reviewed by
them, from time to time, in the light
of their experience and in consultation
with the local police wherever re-
quired.

Availability of Sugar to Kerala at
reasonable price

2134. SHRI SKARIAH THOMAS:
Will the Minister of COMMERCE AND
CIVIL SUPPLIES be pleased to state:

(a) whether Government are aware
that shortage of sugar still persists in
many areag of Kerala and it is net
available on controlled price;

(b) if so, whether special attention

will be paid to ensure adequate sup-
ply of sugar to the Kerala state; and





